THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM : NAGALAND : MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATTI ON
Dated- Guwahati, the 25% January, 2016

No. HC.VII-133/2014/347/A ### A demonstration on Manupatra Legal
Portal for Hon'ble Judges of the Gauhati High Court will be held on 5t February,
2016 (Friday) at 4:30 PM in the Conference Hall of the Gauhati High Court (New

Block).

By order,
Sd/- R.A. Tapadar
05D _& JOINT PIRECTOR (OFFICIATING)
JUDICIAL ACADEMY, ASSAM

Memo No. HC.VII-133/2014/ 348 - 376/A, Dated : 25.01.2016
Copy forwarded for information and necessary action to:

1. The Registrar General, Gauhati High Court, Guwahati.

2. The Registrar (Vig. / Admn. / Judl.) Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High
Court, Guwahati.

4. The Registrar (Estt.), Gauhati High Court, Guwahati.

5. The Registrar, Gauhati High Court, Aizaw! Bench / Kohima Bench. He / she is
requested to place the Notification before the Hon'bie Judge(s) stationed at the
respective Bench,

6. The Joint Registrar, Judl. / PM & P, Gauhati High Court, Guwahati.

7. The Joint Registrar, Gauhati High Court, Itanagar Bench. He is requested to place
the Notification before the Hon'ble Judge(s) stationed at the Itanagar Bench.

8. The Dy. Registrar(G&C), Gauhati High Court, Guwahat.

9. The Administrative Officer, Judicial Academy, Assam.

10. The Systems Analyst, Gauhati High Court, Guwahati. He /s requested to upload
the Notification immediately in the official website of the Gauhatf High Court,
Guwahati,

11. The Court Manager, Gauhati High Court, Guwahati.

12. The Court Officer, Gauhati High Court, Guwahati. He is requested to make
arrangement for supply of tea and snacks for the programme.

13. The Chief Security Officer, Gauhati High Court, Guwahati,

14. The Private Secretary to Hon'ble Mr. Justice B.K. Sharma, Gauhati High Court,
Guwabhati, for favour of his Lordship’s kind information,

15. The Private Secretary to Hon'ble Mr. Justice Hrishikesh Roy, Gauhati High Court,
Guwahati, for favour of his Lordship's kind information.

16. The Private Secretary to Hon'ble Mr. Justice C.R. Sarma, Gauhati High Court,
Guwahati, for favour of his Lordship’s kind information.

17. The Private Secretary to Hon’ble Mr. Justice A.K. Goswami, Gauhati High Court,
Guwahati, for favour of his Lordship’s kind information.

18. The Private Secretary to Hon'ble Mr. Justice Ujjal Bhuyan, Gauhati High Court,
Guwahati, for favour of his Lordship’s kind information.

1S. The Private Secretary to Hon'ble Mr. Justice P.K. Saikia, Gauhati High Court,
Guwahati, for favour of his Lordship’s kind information.

20. The Private Secretary to Hon'ble Dr. (Mrs.) Justice Indira Shah, Gauhati High Court,
Guwahati, for favour of her Ladyship’s kind information.

21. The Private Secretary to Hon'ble Mr. Justice Nishitendu Chaudhury, Gauhati High
Court, Guwahati, for favour of his Lordship’s kind information

22. The Private Secretary to Horn’ble Mr. Justice Lanusungkum Jamir, Gauhati High Court,

Guwahati, for favour of his Lordship’s kind information.
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23.

24,

25.

26,

27.

28.

29.
30.

The Private Secretary to Hon'ble Mr. Justice M.R. Pathak, Gauhati High Court,
Guwahati, for favour of his Lordship's kind information.

The Private Secretary to Hon'ble Mr. Justice Manojit Bhuyan, Gauhati High Court
Guwahati, for favour of his Lordship’s kind information

The Private Secretary to Hon'ble Mr. Justice Michael Zothankhuma, Gauhati High
Court, Guwahati for favaur of his Lordship’s kind information.

The Private Secretary to Hon'ble Mr. Justice Suman Shyam, Gauhati High Court
Guwahati, for favour of his Lordship’s kind information.

The Private Secretary to Hon'ble Mr. Justice P.K, Phukan, Gauhati High Court,
Guwahati, for favour of his Lordship’s kind information.

The Private Secretary to Hon'ble Mrs. Justice Rumi Kumari Phukan, Gauhati High
Court, Guwahati, for favour of her Ladyship’s kind information

The C.A. to the Registrar General, Gauhati High Court, Guwahati.

shri Lochan Kr. Hazarika, Resident Executive —Sales (North Eastern Region),
Manupatra Information Solutions Pvt. 1td.,, Manupatra Publishing Pvt. Ltd.

Hengrabari, Guwahati.
(THE LIST OF OFFICERS HEREINABOVE IS NOT NECESSARILY IN ORDER OF SENICRITY.) Q
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